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(d) whether Government would also place 
the said lists on the table of the house? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE) (KUMARI SELJA): (a) and (b) 
The list of admissions under special 
dispensation quota for the Members of 
Parliament has been finalised. It will be dis-
played in the Kendriya Vidyalaya Sangathan 
and in concerned Vidyalayas with the names 
of students and the names of the sponsoring 
Members of Parliament. 

(c) Yest Sir. 

(d) There-   is   no   such   proposal. 

Corruption    cases    against    Director, IIT, 
Bombay 

3376. SHRI AJIT P. K. JOGI: 

SHRIMATI KAILASHPATI: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that the Director of 
the Indian Institute of Technology, Bombay is 
involved in several serious cases of 
corruption, disappropriation of funds and 
favour-ti&m; 

(b) whether it is also a fact that several 
people representatives have drawn 
Government's attention in this regard; 

 

(c) if so, whether any inquiry has been 
ordered against the Director of the IIT, 
Bombay; 

(d) if so, what are its findings; and 

(e) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE     (KUMARI    SELJA): 

(a) to (e) The attention of the Government has 
been drawn by people's representatives 
towards some charges against the Director of 
the IIT, Bombay. The matter has been 
examined in consultation with the Chairman 
of the Board of Governors of the Institute. It 
is seen from the factual information and its 
analysis that there is no substance in the 
allegations made. The question of instituting 
an enquiry, therefore, does not arise. 

 


